>Title: Regarding death of two dalits in Saharanpur District, Uttar Pradesh.
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MR. SPEAKER: Let me go to the Question Hour now.
...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, the hon. Deputy Prime Minister is here, let him assure the House on
this...(Interruptions)

MR. SPEAKER: | have started the Question Hour now. Q.No.301.
...(Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Sir, the circular should be withdrawn forthwith.
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SHRI PRIYA RANJAN DASMUNSI : Sir, the Cabinet Minister is not here. The Deputy Prime Minister is present in
the House. Let him reply on this issue...(Interruptions)

MR. SPEAKER: That makes no difference. The concerned Minister is going to come here and give a reply. If the
Deputy Prime Minister wants to reply, | cannot stop him.

...(Interruptions)
MR. SPEAKER: | will not allow this. | will go to the Question Hour now.
...(Interruptions)

MR. SPEAKER: If the Deputy Prime Minister wants to give a reply, | cannot stop him, but at the same time, | cannot
force him to reply.

...(Interruptions)
=t IFSiidre A @ oeme o, aTeiTe qRem IFEd S W R 0l 8 @ 2 1a€] (FEuE) FReR Tger aud o [8€] (Zaum)
MR. SPEAKER: Let me know what the hon. Deputy Prime Minister has to say.

THE DEPUTY PRIME MINISTER AND IN CHARGE OF THE MINISTRY OF HOME AFFAIRS AND MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS (SHRI L.K. ADVANI): Sir, | have a different submission to
make. Is it fair to deny the opportunity to those Members who have given notices for Question Hour, which are

listed in the Question List? If anything has to be said, it should be said in 'Zero Hour' and not in Question Hour. That
is my submissiona€! (/nterruptions)
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MR. SPEAKER: The Government will reply at the appropriate stage after the Question Hour is over and not at this
stage.

...(Interruptions)

SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Sir, how can they stop the Question Hour? It is a very important
business of the House...(Interruptions)

SHRI BASU DEB ACHARIA : Sir, it is an assault on the autonomy of the Aligarh Muslim University...(Interruptions)



ems "eiey o usel g9 g1 | will request all the hon. Members to understand the exact position of the rules in
this regard. The rule does not provide the Minister to reply to a 'Zero Hour' submission immediately. But for the
consumption of the House, | must say, since this issue was an important one, | said that the Minister would reply
either today or tomorrow.

...(Interruptions)
MR. SPEAKER : This is what happened yesterday.

...(Interruptions)
MR. SPEAKER: Please listen. | said this yesterday.

...(Interruptions)

MR. SPEAKER: And, therefore, when | am trying to help the Opposition Parties, the Opposition Parties also must
co-operate. | understand its importance. The hon. Deputy Prime Minister is also correct in saying that the Members
have given notices of 'Question Hour' a long time back and it is their privilege, it is their right to understand the
replies of the Minister.

...(Interruptions)
MR. SPEAKER: Please co-operate.
SHRI RASHID ALVI : Time for giving reply should be fixed.
MR. SPEAKER: Therefore, after 12 o'clock, | will immediately call the Minister and see that the reply is given.
...(Interruptions)
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MR. SPEAKER: | understand the importance of every issue.
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